
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :23-04-2024 
 

Date : 23.04.2024  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of 

the 

Applicant 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Dea

lin

g  

Sec

tio

n 

Se

at 

1 

3683

3/20

24 

23.04

.2024 

ABLA

PL-

3440

/202

4 

S DASH 
C.O

.  
Order Dtd. 2024-04-19 

BAIL

-1 

(S

ea

t 

No

-

5) 

2 

3684

6/20

24 

23.04

.2024 

ABLA

PL-

3431

/202

4 

BALARAM 

SINGH 

C.O

.  
Order Dtd. 2024-04-19 

 

(S

ea

t 

No

-

5) 

3 

3684

7/20

24 

23.04

.2024 

ABLA

PL-

3436

/202

4 

PARTHA 

SARATHI 

DAS 

C.O

.  
Order Dtd. 2024-04-19 

 

(S

ea

t 

No

-

5) 

4 

3684

8/20

24 

23.04

.2024 

BLAP

L-

3401

/202

4 

RANJAN DAS 
C.O

.  
Order Dtd. 2024-04-18 

 

(S

ea

t 

No

-

5) 

5 

3685

1/20

24 

23.04

.2024 

ABLA

PL-

3457

/202

4 

KARMA DAS 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-20 
BAIL

-1 

(S

ea

t 

No

-

5) 

6 

3685

2/20

24 

23.04

.2024 

ABLA

PL-

2387

/202

4 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-



5) 

7 

3685

3/20

24 

23.04

.2024 

ABLA

PL-

3449

/202

4 

RAMESH 

CHANDRA 

MAHARANA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-17 
BAIL

-1 

(S

ea

t 

No

-

5) 

8 

3685

5/20

24 

23.04

.2024 

ABLA

PL-

2451

/202

4 

BYOMAKESH 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 

No

-

5) 

9 

3685

6/20

24 

23.04

.2024 

ABLA

PL-

2328

/202

4 

J PRADHAN 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

5) 

1

0 

3685

7/20

24 

23.04

.2024 

ABLA

PL-

2497

/202

4 

BK DAS 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

5) 

1

1 

3685

8/20

24 

23.04

.2024 

ABLA

PL-

2635

/202

4 

S K 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 

No

-

1) 

1

2 

3685

9/20

24 

23.04

.2024 

ABLA

PL-

3432

/202

4 

RAMESH 

CHANDRA 

MAHARANA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

1) 

1

3 

3686

0/20

24 

23.04

.2024 

ABLA

PL-

2568

/202

4 

PK MISHRA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

1) 

1

4 

3686

1/20

24 

23.04

.2024 

ABLA

PL-

2331

/202

4 

KARMA DAS 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-03-19 
 

(S

ea

t 

No

-

1) 

1

5 

3686

2/20

24 

23.04

.2024 

ABLA

PL-

3289

/202

AK MOHANTY 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No



4 -

1) 

1

6 

3686

3/20

24 

23.04

.2024 

ABLA

PL-

2005

/202

4 

J R NAYAK 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

1) 

1

7 

3686

5/20

24 

23.04

.2024 

ABLA

PL-

2989

/202

4 

SS PASAYAT 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 

No

-

4) 

1

8 

3686

6/20

24 

23.04

.2024 

ABLA

PL-

3037

/202

4 

BISWARANJA

N DALAI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-08 
BAIL

-1 

(S

ea

t 

No

-

5) 

1

9 

3686

7/20

24 

23.04

.2024 

ABLA

PL-

2580

/202

4 

AK MOHANTY 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

5) 

2

0 

3686

8/20

24 

23.04

.2024 

ABLA

PL-

3428

/202

4 

SARAT DASH 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 

No

-

1) 

2

1 

3687

0/20

24 

23.04

.2024 

ABLA

PL-

1903

/202

4 

SK LENKA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

1) 

2

2 

3687

1/20

24 

23.04

.2024 

ABLA

PL-

3433

/202

4 

SRINIBASH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 

No

-

2) 

2

3 

3687

2/20

24 

23.04

.2024 

ABLA

PL-

2128

/202

4 

SK BISWAL 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

2) 

2

4 

3687

4/20

24 

23.04

.2024 

ABLA

PL-

3438

SRINIBASH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-04-19 
BAIL

-1 

(S

ea

t 



/202

4 

2 No

-

6) 

2

5 

3687

5/20

24 

23.04

.2024 

ABLA

PL-

3419

/202

4 

BP PANI 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

6) 

2

6 

3687

6/20

24 

23.04

.2024 

ABLA

PL-

3441

/202

4 

M K PANI 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

6) 

2

7 

3687

9/20

24 

23.04

.2024 

WPC(

TAC)

-

59/2

016 

UMAKANTA 

CHHOTRAY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

2

8 

3688

0/20

24 

23.04

.2024 

WP(C

)-

9424

/202

4 

HIMANSHU 

SEKHAR 

PANDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

2

9 

3688

1/20

24 

23.04

.2024 

WPC(

OAC)

-

723/

2017 

A.K. JATI 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-18 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

3

0 

3688

2/20

24 

23.04

.2024 

WP(C

)-

9456

/202

4 

H K DASH 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

1 

3688

3/20

24 

23.04

.2024 

WP(C

)-

9187

/202

4 

B.K. DAS 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-24 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

3

2 

3688

4/20

24 

23.04

.2024 

WP(C

)-

9450

/202

4 

H K DASH 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-



25

) 

3

3 

3688

5/20

24 

23.04

.2024 

WP(C

)-

9419

/202

4 

PRADIPTA 

KUMAR 

PATTANAYAK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

4 

3688

6/20

24 

23.04

.2024 

WP(C

)-

3271

4/20

21 

T. BAG 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-02-06 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

3

5 

3688

7/20

24 

23.04

.2024 

MACA

-

104/

2024 

J.R. DAS 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-03-17 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

3

6 

3688

8/20

24 

23.04

.2024 

WP(C

)-

9447

/202

4 

H K DASH 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

7 

3688

9/20

24 

23.04

.2024 

WP(C

)-

9638

/202

4 

D.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-05-01 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

3

8 

3689

0/20

24 

23.04

.2024 

WP(C

)-

9406

/202

4 

K RATH 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

9 

3689

1/20

24 

23.04

.2024 

WP(C

)-

9567

/202

4 

D. BISWAL 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

4

0 

3689

2/20

24 

23.04

.2024 

WP(C

)-

9271

/202

A. PANDA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No



4 -

38

) 

4

1 

3689

3/20

24 

23.04

.2024 

ABLA

PL-

3464

/202

4 

S MOHANTY 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

38

) 

4

2 

3689

4/20

24 

23.04

.2024 

ABLA

PL-

3474

/202

4 

MR DAS 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

38

) 

4

3 

3689

5/20

24 

23.04

.2024 

ABLA

PL-

3477

/202

4 

HK PATRA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

38

) 

4

4 

3689

6/20

24 

23.04

.2024 

WP(C

)-

9270

/202

4 

A. PANDA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

4

5 

3689

7/20

24 

23.04

.2024 

ABLA

PL-

2304

/202

4 

SN MISHRA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

38

) 

4

6 

3689

8/20

24 

23.04

.2024 

RSA-

567/

2023 

B K MISHRA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 
 

(S

ea

t 

No

-

38

) 

4

7 

3689

9/20

24 

23.04

.2024 

ABLA

PL-

2272

/202

4 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 
BAIL

-2 

(S

ea

t 

No

-

9) 

4

8 

3690

0/20

23.04

.2024 

RSA-

567/

DILLIP KU 

SAHOO 

C.O

. 

COUR

T 
Order Dtd. 2024-04-15 

 

(S

ea



24 2023 NO. 

2 

t 

No

-

9) 

4

9 

3690

1/20

24 

23.04

.2024 

WP(C

)-

9336

/202

4 

TUSHAR 

KANTA 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

5

0 

3690

2/20

24 

23.04

.2024 

WP(C

)-

9274

/202

4 

A. PANDA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

5

1 

3690

3/20

24 

23.04

.2024 

RSA-

409/

2023 

SARAT KU. 

PRADHAN 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 
 

(S

ea

t 

No

-

38

) 

5

2 

3690

4/20

24 

23.04

.2024 

RSA-

304/

2019 

T. BAG 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

3 

3690

5/20

24 

23.04

.2024 

RSA-

234/

2022 

S MOHARANA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

1) 

5

4 

3690

6/20

24 

23.04

.2024 

RSA-

305/

2019 

T. BAG 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

5 

3690

7/20

24 

23.04

.2024 

RSA-

110/

2023 

D NAYAK 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

5) 

5

6 

3690

8/20

24 

23.04

.2024 

RSA-

306/

2019 

T. BAG 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No



-

4) 

5

7 

3690

9/20

24 

23.04

.2024 

RSA-

219/

2016 

P C 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

8 

3691

0/20

24 

23.04

.2024 

RSA-

304/

2019 

L.D. SAHOO 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

9 

3691

1/20

24 

23.04

.2024 

RSA-

220/

2016 

P C 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

6

0 

3691

3/20

24 

23.04

.2024 

RSA-

305/

2019 

L.D. SAHOO 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

6

1 

3691

4/20

24 

23.04

.2024 

RSA-

243/

2023 

PITABAS 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

6) 

6

2 

3691

5/20

24 

23.04

.2024 

RSA-

306/

2019 

L.D. SAHOO 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

6

3 

3691

6/20

24 

23.04

.2024 

CRLM

P-

573/

2024 

ARUN 

KU.JATI 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

6

4 

3691

7/20

24 

23.04

.2024 

RSA-

243/

2023 

S MOHARANA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

6) 

6

5 

3691

8/20

23.04

.2024 

WP(C

)-
A. PANDA 

C.O

. 

COUR

T 
Order Dtd. 2024-04-22 

WRIT 

BRAN

(S

ea



24 9275

/202

4 

NO. 

2 

CH-4 t 

No

-

38

) 

6

6 

3692

0/20

24 

23.04

.2024 

WP(C

)-

9400

/202

4 

C R NAYAK 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

6

7 

3692

1/20

24 

23.04

.2024 

WP(C

)-

9276

/202

4 

A. PANDA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

6

8 

3692

2/20

24 

23.04

.2024 

WP(C

)-

9401

/202

4 

K RATH 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

6

9 

3692

3/20

24 

23.04

.2024 

WP(C
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T 

NO. 

11 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

2) 

3

2

2 

3729

4/20

24 

23.04

.2024 

ABLA

PL-

1540

4/20

23 

AJIT 

CHANDRA 

MOHAPATRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-22 
BAIL

-2 

(S

ea

t 

No

-

8) 

3

2

3 

3729

5/20

24 

23.04

.2024 

BLAP

L-

5479

/202

2 

P.K.BEHERA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-19 
BAIL

-2 

(S

ea

t 

No

-

9) 

3

2

4 

3729

6/20

24 

23.04

.2024 

CONT

C-

7510

/202

3 

M M NAYAK 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-04 
CONT

EMPT 

(S

ea

t 

No

-

8) 

3

2

5 

3729

7/20

24 

23.04

.2024 

WA-

2013

/202

3 

J. PARIDA 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-22 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

3

2

6 

3729

8/20

24 

23.04

.2024 

CONT

C-

7510

M M NAYAK 
C.O

. 

CHIE

F 

JUST

Order Dtd. 2024-04-04 
CONT

EMPT 

(S

ea

t 



/202

3 

ICE'

S 

COUR

T 

No

-

8) 

3

2

7 

3729

9/20

24 

23.04

.2024 

WP(C

)-

9481

/201

5 

B.K. DAS 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

3

2

8 

3730

0/20

24 

23.04

.2024 

WP(C

)-

9481

/201

5 

P.K. DAS 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

3

2

9 

3730

1/20

24 

23.04

.2024 

WA-

853/

2023 

BASUDEV 

BARIK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-22 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

3

3

0 

3730

2/20

24 

23.04

.2024 

BLAP

L-

2125

/202

4 

B.R.SENAPA

TI 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-04-23 
BAIL

-1 

(S

ea

t 

No

-

3) 

3

3

1 

3730

3/20

24 

23.04

.2024 

BLAP

L-

3591

/202

4 

SURYA 

KANTA 

PRADHAN 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

3) 

3

3

2 

3683

4/20

24 

23.04

.2024 

BLAP

L-

3462

/202

4 

JYOTI 

RANJAN 

PRADHAN 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

3) 

3

3

3 

3683

5/20

24 

23.04

.2024 

BLAP

L-

3532

/202

4 

JYOTI 

RANJAN 

PRADHAN 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

3) 

3

3

4 

3683

6/20

24 

23.04

.2024 

BLAP

L-

1274

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 
BAIL

-2 

(S

ea

t 



4/20

23 

No

-

10

) 

3

3

5 

3683

7/20

24 

23.04

.2024 

WA-

1402

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

3

6 

3683

8/20

24 

23.04

.2024 

WA-

1403

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

3

7 

3683

9/20

24 

23.04

.2024 

WA-

1404

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

3

8 

3684

0/20

24 

23.04

.2024 

WA-

1405

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

3

9 

3684

1/20

24 

23.04

.2024 

WA-

1417

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

4

0 

3684

2/20

24 

23.04

.2024 

WA-

1454

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

4

1 

3684

3/20

24 

23.04

.2024 

WA-

1455

/202

3 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

4

2 

3684

4/20

24 

23.04

.2024 

WP(C

)-

1899

/202

4 

PRASANTA 

KUMAR 

PATRI 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

(S

ea

t 

No

-

11

4) 



H-2) 

3

4

3 

3684

5/20

24 

23.04

.2024 

MATA

-

141/

2023 

RABINDRANA

TH BARIK 

GEN

ERA

L 
 

Order Dtd. 2024-04-10 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

4) 

3

4

4 

3684

9/20

24 

23.04

.2024 

WP(C

)-

1556

2/20

22 

M/S 

SANJAYA 

KU. DAS, 

S.S.MOHAPA

TRA 

GEN

ERA

L 
 

Order Dtd. 2023-12-19 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

11

5) 

3

4

5 

3686

4/20

24 

23.04

.2024 

SA-

41/2

000 

TAHASILDAR 

GEN

ERA

L 
 

Order Dtd. 2024-04-08 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

6) 

3

4

6 

3686

9/20

24 

23.04

.2024 

SA-

349/

1998 

STATE 

GEN

ERA

L 
 

Order Dtd. 2024-04-12 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

3

4

7 

3687

3/20

24 

23.04

.2024 

SA-

423/

2000 

STATE 

GEN

ERA

L 
 

Order Dtd. 2024-04-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

7) 

3

4

8 

3687

7/20

24 

23.04

.2024 

LAA-

10/2

009 

STATE 

GEN

ERA

L 
 

Order Dtd. 2015-06-19 
 

(S

ea

t 

No

-

7) 

3

4

9 

3687

8/20

24 

23.04

.2024 

WA-

24/2

024 

STATE OF 

ODISHA 

GEN

ERA

L 
 

Order Dtd. 2024-01-30 
 

(S

ea

t 

No

-

7) 

3

5

0 

3691

2/20

24 

23.04

.2024 

WP(C

)-

9200

/202

4 

RAKESH 

KUMAR 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

3 3691 23.04 WP(C HIMASHU GEN
 

Order Dtd. 2024-04-08 WRIT (S



5

1 

9/20

24 

.2024 )-

8177

/202

4 

BHUSAN 

DASH 

ERA

L 

BRAN

CH-8 

ea

t 

No

-

42

) 

3

5

2 

3692

5/20

24 

23.04

.2024 

WP(C

)-

2492

/202

2 

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-04-08 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

3

5

3 

3693

0/20

24 

23.04

.2024 

WP(C

)-

5296

/202

4 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

44

) 

3

5

4 

3693

5/20

24 

23.04

.2024 

WP(C

)-

7096

/202

4 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

3

5

5 

3694

0/20

24 

23.04

.2024 

WP(C

)-

7098

/202

4 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

3

5

6 

3705

1/20

24 

23.04

.2024 

BLAP

L-

3371

/202

4 

DIP CHAND 

DAS 

GEN

ERA

L 
 

Order Dtd. 2024-04-18 
 

(S

ea

t 

No

-

19

) 

3

5

7 

3709

9/20

24 

23.04

.2024 

WP(C

)-

1487

/202

1 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-18 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

4) 

3

5

8 

3710

0/20

24 

23.04

.2024 

ABLA

PL-

3523

/202

OM PRAKASH 

SARAN 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No



4 -

10

4) 

3

5

9 

3710

2/20

24 

23.04

.2024 

WP(C

)-

945/

2018 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

11

6) 

3

6

0 

3710

4/20

24 

23.04

.2024 

WA-

1620

/202

3 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-02 

WRIT 

APPE

AL 

(S

ea

t 

No

-

3) 

3

6

1 

3710

6/20

24 

23.04

.2024 

WA-

1698

/202

3 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

3) 

3

6

2 

3710

7/20

24 

23.04

.2024 

WA-

1771

/202

3 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

3

6

3 

3710

8/20

24 

23.04

.2024 

WP(C

)-

7157

/202

4 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

23

) 

3

6

4 

3711

0/20

24 

23.04

.2024 

WP(C

)-

7161

/202

4 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

23

) 

3

6

5 

3711

1/20

24 

23.04

.2024 

WP(C

)-

2028

4/20

16 

SANJIV 

JOSHI 

GEN

ERA

L 
 

Entire Brief 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

43

) 

3

6

6 

3711

3/20

24 

23.04

.2024 

WA-

1474

/202

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-18 

WRIT 

APPE

AL 

(S

ea

t 



3 No

-

1) 

3

6

7 

3711

4/20

24 

23.04

.2024 

WA-

756/

2023 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-21 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

3

6

8 

3711

5/20

24 

23.04

.2024 

WA-

1712

/202

2 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-07 

WRIT 

APPE

AL 

(S

ea

t 

No

-

2) 

3

6

9 

3711

6/20

24 

23.04

.2024 

WA-

2506

/202

3 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-22 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

3

7

0 

3711

7/20

24 

23.04

.2024 

WA-

1341

/202

3 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-08 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

3

7

1 

3717

2/20

24 

23.04

.2024 

ABLA

PL-

3468

/202

4 

SWATIREKHA 

JENA 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 
 

(S

ea

t 

No

-

1) 

3

7

2 

3717

3/20

24 

23.04

.2024 

ABLA

PL-

1438

7/20

22 

SWATIREKHA 

JENA 

GEN

ERA

L 
 

Order Dtd. 2022-11-17 
BAIL

-2 

(S

ea

t 

No

-

12

) 

3

7

3 

3718

6/20

24 

23.04

.2024 

BLAP

L-

3032

/202

0 

SAMPAD 

KUMAR 

SUBUDHI 

GEN

ERA

L 
 

Order Dtd. 2020-12-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

9) 

3

7

4 

3726

8/20

24 

23.04

.2024 

BLAP

L-

3521

/202

4 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 
 

(S

ea

t 

No

-

9) 

3 3727 23.04 BLAP DEBASIS GEN
 

Order Dtd. 2024-04-22 BAIL (S



7

5 

2/20

24 

.2024 L-

3523

/202

4 

MISHRA ERA

L 

-2 ea

t 

No

-

10

) 

3

7

6 

3727

4/20

24 

23.04

.2024 

ABLA

PL-

6857

/202

3 

ASIT KUMAR 

OTTA 

GEN

ERA

L 
 

Order Dtd. 2024-05-03 
BAIL

-2 

(S

ea

t 

No

-

12

) 

3

7

7 

3727

5/20

24 

23.04

.2024 

CONT

C-

2799

/202

4 

M/S.PRAVAS

H CHANDRA 

MAHAPATRA 

GEN

ERA

L 
 

Order Dtd. 2024-04-23 
 

(S

ea

t 

No

-

12

) 

3

7

8 

3727

9/20

24 

23.04

.2024 

WP(C

)-

9361

/202

4 

PRAVASH 

CHANDRA 

MAHAPATRA 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

3

7

9 

3728

1/20

24 

23.04

.2024 

LAA-

46/2

023 

SANJAY KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-02-26 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

3) 

3

8

0 

3728

6/20

24 

23.04

.2024 

WPC(

OA)-

2007

/201

9 

PRAVASH 

CHANDRA 

MAHAPATRA 

GEN

ERA

L 
 

Order Dtd. 2024-04-22 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

3

8

1 

3728

7/20

24 

23.04

.2024 

CRLA

-

635/

2011 

APARESH 

BHOI 

GEN

ERA

L 
 

Order Dtd. 2024-04-02 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

11

) 

3

8

2 

3728

9/20

24 

23.04

.2024 

WA-

105/

2014 

SMT.HEMALA

TA MALLIK 

GEN

ERA

L 
 

Order Dtd. 2022-09-29 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

3 3729 23.04 LAA- SANJAY KU. GEN
 

Order Dtd. 2024-02-26 FIRS (S



8

3 

0/20

24 

.2024 45/2

023 

BEHERA ERA

L 

T 

APPE

AL 

ea

t 

No

-

3) 

3

8

4 

3685

0/20

24 

23.04

.2024 

WP(C

)-

3274

7/20

23 

P.K. 

ROUTRAY 

GEN

ERA

L 
 

Order Dtd. 2023-10-11 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

3

8

5 

3685

4/20

24 

23.04

.2024 

WP(C

)-

2319

/202

3 

P.K. 

ROUTRAY 

GEN

ERA

L 
 

Order Dtd. 2023-12-15 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

3

8

6 

3701

2/20

24 

23.04

.2024 

ABLA

PL-

1424

7/20

18 

R. DAS 

GEN

ERA

L 
 

Order Dtd. 2024-04-15 
 

(S

ea

t 

No

-

28

) 

3

8

7 

3701

3/20

24 

23.04

.2024 

ABLA

PL-

1424

7/20

18 

R. DAS 

GEN

ERA

L 
 

Order Dtd. 2019-01-28 
 

(S

ea

t 

No

-

28

) 

3

8

8 

3702

0/20

24 

23.04

.2024 

WP(C

)-

1520

0/20

13 

S R OJHA 

GEN

ERA

L 
 

Order Dtd. 2024-04-19 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

3

8

9 
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